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(c) Yea, Sir. In ' order t{) reduce 
' loSICS, the Steel Authority of India Ltd~ 
(SAIL) is making every etrbrt to diver-
.ify its p'oduct- mu to better match 
demand, accelerate sales by the adop.tion 
of an aggressive marketinl strategy and 
tbereby reduce stocks of finished goods, 
raw l1laterials, stores and spares and 
export 'the surplus production. Special 
mea9ures to achieve cost reduction by 
improving technological processes, 
better maintenance to maximise (he 
,availability. of equipment by timely 
repairs and minimisation of purchases of 
.tores and spares and restriction of 
expenditure in all possible ways have 
becn also adopted. 

Prices of Colour T. V. 

*359. SHRI AMAR ROY 
PRADHAN: Will the PRIME MINISTER 
be pleased to sta te : 

(a) whether it is a fact that Govern-
ment were considering to bring down 
the prices of colour T.V. so that even 
the weaker sections of the society could 
afford colour T.V. ; . 

(b) if so, the details of results 
achieved . and " , 

(c) if prices have not 'come down, 
the reasons therefor ? 

THE PRIME MINISTER (SHRIMATI 
INDIRA GANDHI) : (a) and (b) As a 
result of the reductions in customs 
and excise duties on electronic equip-
ment, components and raw materials 
announced by the Government on 18th 
August, 1983, the prices of electronic 
loods including Colour TV sets are 
expected to come down. For example, 
durina 'AS lAD, the Government had 
hed the customer prices in Delhi 
of a CTV Set of 51 cm. Screen 
Size at between Rs. 7500/- and 
Rs. 8000/- depeuding . on the type of 
Tuner used. However, with reduc-
tion in customs' and excise duties 
referred to above, some manufacturers 
have already adv~rtised customer prices 
of · their CTV Sets in Delhi raDlin, 
ttOlla" 'RI. 5800/- to Rs. 5570/-. 
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As more crv sets come into the 
market and competitive pressures 
build up, some further reduction in the 
prices of cry sets should occur: 

(c) Do:s not arise. 

Code of- Conduct for Po1itlcal Part;. 

*360. SHRI BRAJA 
MOHANTY: Will th~ 

HOME AFFATRS be 
. state: .. 

MOHAN 
Minister of ' 
pJe ]Sed to 

. . (a) whether any code of conduct 
for poli tical parties is proposed to be 
evolved; 

(b) if so, what are the broad features 
of such code of conduct ; 

(c) which of the political parties 
have been consulted in this reaard; 
and 

(d) their reaction thereto 1, 

THE MJ NISTER OF STATE IN THB 
MINISTR Y OF HOME AFFAIRS 
(SHRI P. VENKATASUBJ3AIAH): 
(a) !o (d) The Committee on 
Communal and Caste Harmony of the 
reconstituted N:ltionat Integration 
Council (1980) at its first meeting 
suggested that a Codc of Cor:duct may 
be evolved for political parties to keep 
communal issues above' party politics. 
A draft code of Ethics for political 
parties was placed before the 
Commi ttee at its second meeting. 
Members of the Comrriittee ; wanted 
time to study the draft. At the third 
meeting of the Committee, it was 
decided that members should first send 
their detailed comments in the matter. 
Comments have not yet been received 
from all the--members of the Coml!littce. 

The matter has not been i"derred to 
political parties. 
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